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ORDER DATED 23, 4.2001.
Heard Shri P, R.J.Dash,leamed counsel for the
o7 U’Y\c’&“/ applicant.Shri s.B.Jena,leam'ed ASC appearing for the
O p
7 /L//Q/ Qj ez Union of India, shri K.C,Mohanty,leamed Govt,
29 .
’H 4 éﬂ Advocate appearing for the Sstate of Orissa and
7[3 H\_L, Cgm& Vg
. shri K,C,Kanungo,learned counsel for private
ot 7 EE i
& Respondent No,4 It is submitted by learned ceunse{{i
?’;{,‘,. for the applicant that the applicant has already’ *
§(€7 joined his new place of posting at Bolangir and as
W such he does not want to pursue this OA.In view of
/

this after hearing learned counsel for both sides,

the 0,A, is disposed of as not being pressed.
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